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Emergency Commissiooed Officers 

8389. SHRIMATi NIRLEP KAUR: 
Will the Minister of DEFENCE be pleased 
to state: 

(a) whether it is. a fact that those 
recruited in the army as Emergency Com-
missioned Officers are being released, 
whereas those recruited in Navy and Air-
Force arer being etained ; and 

(b) if so, the reasons therefor? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF DEFENCE (SHRI M. R. 
KRISHNA): (a) The system of grant of 
Emergency Commission was introduced 
only in the Army and nol in the Air Force 
and the Navy. As such, the question of 
release of Emergency Commissioned 
Officers in the Air Force and the Navy 
does not arise. It has been decided that 
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tbe E.C.Os. in tbe Army wbo are suitable 
aod willing to be considered for tbe grant 
of Permanent Commission will be granted 
P.C. to tbe extent vacancies are available 
for tbem, if found fit after screening. 

(b) The reasons for the release in a 
pbased programme after 1967 to 1970 of the 
Emergency Commissioned Officers who do 
not nake the grade for the grant of P.C. 
are :-

(i) Emergency Commissioned Officers 
were granted sucb commission, 
based on the relaxed standards for 
selection in order to meet the 
requirement of the Army at that 

. time. 
(ii) Some of these officers are not 

eligible for Permanent Commission 
on account of higher age or low 
medical category. 

(iii) The grant of Permanent Commis-
sion to aU these officers would 
not only affect the efficiency of tbe 
army but would also create an 
imbalance in the service structure 
of the officers' cadre. 

(iv) Some of them, though eligible, 
were not willing to apply for 
Permanent Commission. 

Strike in B.E.L., H.A.L. and Bbarat 
Eartb Mo.ers Ltd. 

8390. SHiu K. LAKKAPPA : 
-/sHRI GEORGE FERNANDES: 

SHRI S. R. DAMANI : 
SHRI K. P. SINGH DEO : 
SHRI M. L. SONDHI : 
SHRI K. M. KOUSHIK : 
SHRI MEETHA LAL MEENA : 
SHRI S. M. BANERJEE: 
SHRI RAJA RAM: 

Will the Minister of DEFENCE be 
pleased to state : 

(a) whether it is a fact that the em-
ployees of Bharat Electronics Ltd., Hindus-
tao Aeronautics Ltd. and Bhara! Earth 
Movers' Ltd. are on strike; 

(b) if so, what are their demands; 
(c) the steps taken by Government to 

settle the dispute; and 
(d) the extent of set-ba~k to produc-

Ii?!! 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE PRODUC-
TION (SHRI L. N. MISHRA): (aJ No, 
Sir. In the BangaIore Division of tbe 
Hindus tan Aeronautics Ltd. and the Rail 
Coach Division of the Bharat Earth 
Movers Ltd. there was a tool-down strike 
from 25th March to 3rd April 1968 when 
the managements had to declare a lock-
out. As a result of the negotiations, a 
settlement was reacbed and these units 
have started working with effect from 15th 
April 1968. 

(b) and (c). Do not arise. 
(d) Approximately Rs. 100 lakhs. 
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